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• _ieides POisoning hair a Million 
people a Year in underdeveloped 

countries 

111860. SHRI BHOGENDRA JHA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether his attention has 
been drawn to a study titled 'Circle 
of poison' to the effect that pesticid-
es are poisoning half a milllon peo-
ple a year in underdeveloped coun-
tries; 

(b) if so, the details thereof; and 

(C) reaction of the Government 

thereto? 

THE MINISTER OF ,aGRICUL-
TURE AND RURAL RECONST-
RUCTION AND IRRIGATION AND 
CIVIL SUPPLIES (SHRI RAO BIR-
ENDRA SINGH): (a) The study as 
such has not become available, but 
the attention of the Government has 
been drawn to news reports men-
tioning a study titled 'Circle Of Poi-
son' made in the U.S.A. 

(b) These news reports have men-
tioned that the new US Adminis-
tratiOn has lifted a ban on export of 
pesticides etc. whose manufacture 
or use has been banned in the Unit-
ed states of America. They have 
also stated that huge quantities of 
these banned chemicals are being 
exported to several developing C'oun-
tries. Particular reference has 
been made to two chemicals, name-
ly, DBCP (Dibromochloropropane) 
and PHOSVEL (Laptophos) . It has 
been alleged that these chemicals 
have very harmful effects. 

(c) The Registration Committee 
took note of the information. receiv-
ed trom our Embassy in Washington 
about the harmful effects Of PHOS-
VEL (Laptophos), and refused re-
gistration fOr this chemical in May, 
1977. As regards, DBCP (Dibro-
mochloropropane), though It was re. 
gistered in the first instance, the Re-
gistration Committee decided in 
September 1977 that import of this 

pesticides should be discontinued . 
Hence, import Of both these chemi-
cals is now not permitted. 

Rural Reconstruction in M.P. 
during Sixth Plan 

*861. SHRI KAMAL NATH: Will 
the Minister of RURAL RECONST-
RUCTION be pleased to state: 

(a) the amount earmarked for ru-
ral reconstruction in Madhya Pra-
desh during the Sixth Plan period; 

(b) the nature of schemes that 
are proposed to be taken up under 
this programme; and 

(c) whether the areas to be dev-
eloped have since been ldenbfied? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BALESHWAR RAM): 
(a) and (b). An amount of Rs. 164.88 
crores has been provided for rural 
development programmes m. l\IJ:adhya 
Pradesh in the Sixth Five Year Plan 
(1980-85), as per details given be-
low:_ 

(Rupees in lakhs) 

A. Community Development Programmf' : 

(I) National Rural Employ-
ment Programme 

~  Gramoday Programme 

~  AppPed Nutrition Pro-
gramme 

(4) Area De'veloment Pro-
gramm(" 

(5) tr n~th nin~ Devf"lop-
m"nt Administration 

(6) Rural Engineering Service 

(7) Construction of Rural 
Godowns 

B. Special S('hemes : 

(I) nt ~at d Rural Develop-
ment Programme 

,882.00 

761.60 

117.20 

38.00 

5300•00 
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(2) Drought Prone Art"a pro-
gramm(' 

Total 

or 

]200'00 

--
]86,86 

crores. 

(c) Programmes like Drought 
Prone Area Programme, Applied 
Nutrition Programme, Area Devel-
opment Programme and the scheme 
for construction of Rural Godowns 
are implemented in selected areas 
while programmes like Integrated 
Rural Development Programme, 
National Rural Employment Pro-
gramme are implemented in vll the 
blocks in the State. 

Setting up of an Flectronic Telephone 
Exchange 

·862. SHRI JANARDHANA POO-
JARY: Will the Minister of COMMU-
NICATIONS rye plepserl to state: 

(a) whether Government have float-
ed tenders fOr setting UIp an Electro-
nic Telephone Exchangp In the coun-
try; 

(b) whether some firms have res-
ponded to the tender; 

(c) if so, the details thereof; 

(d) whether Government have ar-
rived at any decision to award the 
work; 

(e) whether the place where this 
exchange wiU be located has been 
identified; and 

(f) if so, the details thereof? 

THE MIliISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Yes, Sir. 

(b) Yes, Sir. 

(c) to (f). A statement giving the 
details is laid On the Table of Lok 
Sabba. 

statement 

The P&T Department has floated. • 
t nd~r  fOr setting up local electronic 
t l hol ~ p.x,.h:mges. Details are as 
given below:-

2. Tender for import of lar9'J elec-
tronic exchanges, 

This tender co;)sists of 3 exchanges 
each of capacity 10,000 lines to be in-
stalled at-

(a) BomJbay Cooperage Exchange; 

(b) Delhi Tis Hazari Exchange; 

(c) Calcutta Telephone Bhavan 
Exchange. 

The following firms had responded 
to this tender: 

(l) Nissho-Iw:.'l Co. Ltd. Japan. 

(2) C. Itoh Co. Ltd. Japan 

(3) Mitsubishi Corporation, Japan. 

(4) MIs N"iPl)OLl F1edr ... c Co. 
Japan. 

(5) MIs. CSF Thomson, France. 

(6) MIs. ELEKTRIM, Poland. 

(7) MIs. CIT Alcatel, France. 

(B) MIs. GC'neral Telephone and 
Electronic International Inc. 
U.S.A. 

(9) MIs. L. M. Ericsson. Sweden. 

(10) BEL l~ hon  Manufactur-
ing Co.. Belgium. 

(11) MIs. Philips Telecomllluni-
catie Industrie by, Holand. 

(12) Compagnie Generale de Con-
structions Telephonlques, 
France. 

The evaluation of the tenders is 
in the final stage, 

3. Tender for small exchanges. 

This tender is for an aggrepte of 
60,000 lines of exchanges with sizes 
200 Jines, 400 lines and 600 lines. Ten-
derers have been aIlowe(f to quote for 




